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AT I, T SSh /It
A% BT, aferT qfeas &e

MINISTRY OF RAILWAYS
NOTIFICATION
New Delhi, the 7th May, 2025

S.0. 2042(E).— In the exercise of the powers conferred by clause (6) of section 20F and clause 7A of section
2 of the Railway Act, 1989 (24 of 1989) the central government hereby authorizes the officers mentioned in column (4)
of the table below as ‘Competent Authority’ and the officers mentioned in column (5) of the table below as ‘Arbitrator’
to perform the functions as such authority under the said act with effect from date of publication of this notification in
the official gazette in respect of Special Railway Projects mentioned in column (2) relating to district mentioned in
column (3) of the table below for public purpose of execution, maintenance, management and operation of such Special
Railway Project.

TABLE
SL Name of the Project District Competent Arbitrator
No. Authority
(1 2 A3) “ ®)
1. Sasalu Frieght Terminal Development Chitradurga Assistant Regional
at Ch: 287/774 - 289/717 (Sasalu Commissioner, Commissioner,
Village, Holalkere Taluk, Chitradurga Chitradurga Bengaluru
District)

[F. No. W.271/CN/BNC/2024-25/Land SRP/1727]

PARDEEP PURI, Chief Engineer/III/Construction
Bengaluru Cantonment, South Western Railway
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